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item in Hindustan Times dated 14-3-94
where the Pakistani PM threatened to raise
the Kashmir issue over and over again
in international fora, During the 50th
gession of the UN Human Rights Commis-
sion, Pakistan had tabled a resolution on
alleged human rights violailions in J&K
which called for a fact-finding mission to
be sent to J&K. However, as a result
of intense lobbying by India, Pakistan was
isolated and following an appeal by Iran
and several other countries, Pakistan with-
draw the proposed resolution. Iranian
appeal to Pakistan to withdraw the reso-
lution alsp referred to facilitation of a visit
by envoys from Islamic couniries by India
to J&K.

Pakistan’s withdrawal of the resolution
was voluntary and unconditional.  The
Iranian statement was made unilaterally
and is not binding on India.

The Government of India is vigilant on
a]l steps being taken by Pakistan to inter-
nationalise the Kashmir issue and to
thwart any media war being unleashed
by Pakistan. Prior to and during the
UN Commission on Human Rights Ses-
sion, India had repeatedly drawn the Inter-
national Commaunity’s attention to the true
facts regarding the situation in J&K and
Pakistan’s interference in India’s internal
affairs by aiding and abetting terrorism in
India. Pakistan’s isolation at the 50th
UN Human Rights Commission Session is
a vindication of our efforts to thwart any
Pakistani effort to internationalise J&K
issue,

Dialogue with Pakistan in Kashmir
issue
4639. SHRI RAHASBIHARI BARIK :
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether Pakistan has agreed to have
a dialogue with India on Kashmir issue;

(b) if so, the reaction of Government
thereto ;

(c) whether any date has been fixed to
hold meetings between both the countries ;
and

(d) if so, the details thereto?
THE MINISTER OF STATE IN THL
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to Questions

(SHRI R. L. BHATIA) : (a) and (b)
On 21 March, 1994 Government reiterated
to the Government of Pakistan its readi-
ness to resolve all outstanding issues, in-
cluding differences relating to J&K, peace-
fully and through bilateral negotiations
within the framework of the Simla Agree-
ment. Accordingly, Government have
proposed that the Eighth round of Foreign
Secretary level talks be resumed either in
New Delhi or Islamabad. Pakistan has
not yet conveyed its response to this pro-

posal,
(c¢) No, Sir,

{d) Does not arise.
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